IN THE NATIONAL COMPANY LAW TRIBUNAL
CUTTACK BENCH
IA (IB)(Plan) No. 2/CB/2026
IN
CP (IB) No. 4/CB/2024

(An Application filed under Section 30(6) read with section 31(1) of the

Insolvency and Bankruptcy Code, 2016 read with Regulation 39(4) of

the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

IN THE MATTER OF:
NATIONAL AGRICULTURAL CO-OPERATIVE MARKETING
FEDERATION OF INDIAN LIMITED (NAFED)

.... Financial Creditor

Vs
ZENITH MINING PRIVATE LIMITED
.... Corporate Debtor

And
IN THE MATTER OF;
SANJEET KUMAR SHARMA

RESOLUTION PROFESSIONAL OF ZENITH MINING PRIVATE LIMITED

Having Registered office address at:
BE 149, Street No. 5, Hari Nagar, Delhi-110064

...... Applicant/Resolution Professional

With
IA (IB) No. 109/CB/2026

IN THE MATTER OF:

SYED NAJAM AHMED,

SUSPENDED DIRECTOR OF ZENITH MINING PVT LTD
Shadaad, Biju Patnaik Chowk,

P.O.- Tulsipur, District- Cuttack

........ Applicant
Vs
SANJEET KUMAR SHARMA
RESOLUTION PROFESSIONAL OF ZENITH MINING PRIVATE LIMITED
Having Registered office address at:
BE 149, Street No. 5, Hari Nagar, Delhi-110064
...... Repondent No.1

National Agricultural Cooperative Marketing
Federation of India (NAFED),
Office at NAFED House, Siddhartha Enclave,



